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LmI!RALlSATIOl'I OF CamIT POlley 
BY RESERVE BANK 

1486. SHRl MARAND! : 
SHRl MAYAVAN : 
SHRl SlDVA CHANDRA JHA 

Will the Minister of FINANCE be pleased 
to state : 

(a) whether it is a fact that the Reserve 
Bank of India has announced selective 
libralization of its credit policy; 

(b) if so, the reasoll5 therefor and 
broad details thereof; and 

(c) how far the liberalization will help 
the small scale industries 7 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARn DESAI) : (a) and (b). Taking 
into account the recessionary trends that 
were noticed in the engineering and the 
metaliurigical industries earlier in the y<ar 
and the expected recovery in the coming 
months, the anticipated expansion in 
agricultural output and the continuing pres-
sure on the general price level, the Reserve 
Bank has been following a policy of Iibera-
Iisation of credit on a selective basis to 
certain preferred sectors rather than a 
aeneraI 'lXJ?&llSion or cheaveninB of credit. 
The details of the measures annoimced by 
tbe ~e Bauk.aince .JuIy:1967 in' pur-
~. at; this .policy ate indk;ated .in tho 
~ laid on the Table of tho 
~ 'tpr.,edlll Ubrtirj1. au No. 
LT-lfi91~ 

(0) It wiD be seen frOm (ii) of the :Anne-
xure that any increase in the commercial 
banks advances to smaH scale industries 
over the last yeat'S level is to be excluded 
from the computation of net liquidity ratio, 
which determines the rate of interest in 
respect of any accommodation frpm the 
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Reserve Bank. It is hoped this will en-
courage the commercial banks to increase 
their advances to smaI1 scale industries. 

AoRlCULTIlRAL _ ~ 
CoIU'ORATON 

1487. SHRI MARANDI : 
SHRI RANDHIR SINGH : 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact that the Indian 
Banks Association bas announced a scheme 
for fonnina; an Agricultural Finance Corpo-
ration for aiding farmers; 

(b) if so, the broad features thereof and 
the reaction of Gov~rnrnent thereto; and 

(c) how far the scheme will benefit the 
farmers? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE (SHRI 
MORARJI DESAI) : (a) Yes, Sir. 

(b) and (c). The main outline of the 
Icheme, as envisaged by the Indian Banks' 
Association, is given in the annexure. laid 
on the Table ot the House. [P/Qced III 
LlbrlR'},. Su No. LT-1692/67]. It is 
understood that the scheme is still in a 
formative stage and that the draft of the 
memorandum of association of the Cor-
poration has Dot yet been finalised. The 
scheme will be examined by the Reserve 
Bank and the Govomment after the Asso-
ciation finaliaes the details. 

LADy DocrOllll IN C.G.H.S. 

1488. SHRI MARANOI : Will the Mi-
nister of HEALTH AND FAMILY PLA-
NNING be pleased to state : 

(a) whether it is a fact that a new scheme 
bas been introduced to enable Lady Docton 
in the Central Government Health Service 
to continue to stay in the capital; 

(b) if so, the broad features thereof; 

(e) whether this scheme will ease the 
position of Doctors and if so, the extent 
thereof; and 

{d) the reaction of the CG.KS. Doctors 
to the scheme ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVEWP-
MENT (SHRI B. S. MURTHY) : (a) 
and (b). Yes. A copy of the scheme is 
laid on the Tdble of the House. [P/QCed in 
Library. See No. LT-1693/67]. 

(cl and (d). Lady Medical officers employ-
ed under the Central Government Health 
Scheme at Delhi were given the choice of 
opting either for the neW scheme which 
would ensure their non-transferability from 
Delhi or for the Central Health Service 
with all tho liabilities and obligations in-
cluding transfer on an all India basis in-
volved in the latter service. Out of I S6 
such lady medical officers only 11 have so 
far opted for the new scheme. Those 
.lady medical officers who opt for the Central 
Health Service, will be available for trans-
fer out of Delhi. In the long run the com-
bination of these tWO Schemes should ease 
the position in Delhi and outside. 
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